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FT.3MT. 3402(3H).— Fra T TEHTL o, ST TSHRT AT=aw7, 1956 (1956 FT 48) (orer z0# zoe
TET I ATATATT FgT T ) A T 3F AT START (1) F Fefi AT f T aNT qaFE F a=2h
TREgd 3T TSTHRT HATAT T STTE=AT ST 1.3, 3729(E) i@ 13/08/2025, ST AT & TSI,
FHTLTIOT, AT ||, U 3, ITET (i) § TR ¥ T =fF, FWT [T 7T & A [oret § NH 151K F
.71, 93.35 & . #T1.118.1 T& & [@UE U HATT (SHAA/FAEIHI, 4 &, TUHUH F 7 2 &,
TATSIT, A 3T 2 -7, SFIF AT(R), TALETE, TILT 37T FATAA, AL, THEA AT TATAT F (o7 39
ATELAAT & SUTHG ATLAT | AT GIH FT TSI HLeA o ST ST T STT0TT 07 =T ;

T 3 ATG=AT T AT 3 ATSTIT FT &7 3F HT 3T (3) F F9 arirg "05/09/2025 Fr
“T TTEE ATE =T [E0a91]”, 04/09/2025 T “Trara” " § TeRTieva FohaT 13T a7 ;

STt TAH ITTAFHTLT T GT 3T F dgd IFL AIT IH g2 8, e 9¢ fF=mw & i g i
S9! 3T w9 ¥ Haer B @,

T FerH ITTARTE 7 3 SATATHaw T 97T 39 i STLTT (1) F ATEL H, Feg 1T TERTE FI AIAT
BRICEE U

4709G1/2026 )
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A A, Fea T TLHTT, AW TR T I<F TS I BT A 9T 37T 3I<F AT a9 Fi &y 39
FT ITETRT (1) BT T& ARAT FT TART FId g0, T HHT Fdl & 6 I aqg=1 § AfAfEe gfa #1
A Th ST o o0 7S T ST =R ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
TH ATEAAT o TSI § THRH I, I AT § [AAeg GH T Beea t § I g arcdfds &9
o Fear e | [Afga g1 sttt

GESS
TEd ST & AR o § NH 151K % fo.#. 93.35 & f.61.118.1 & T a(sie it S a1ed T 6=

afea srerar we=mT AT fAan
ST T ATH: & IECEIEICHSIEGHES
HUF gaeTur GE&IT g FTIHR || g FraF || g T S Jearl/ Raaag
qear (FFATH) =1fRpat 7 AT
1 2 3 4 5 6

TTIH T AT HIATIS

UEEIGIERCCICI

1 105 fsft LEIERE RS 0.0493||[\Te ¥z wTHE

2 106 fasf LS IE Tk 0.0573|[FSTa FreraTe
TBTE, THS( TS
TS TR0,
THAT AT
TS, AT
AT TETE,
TATOTATE ARTATE
TS

3 12 farsft LOIETakS 0.0547 || TS TTASTaTE
GIESERIE

4 26 TR RLIEAS 0.0266|[T=¥ &=TAT ITH
CEIEE]

5 417 st LS IED RS 0.0072|TstereTE T
TTAE AT, AASTATS
[BEREIERIGE RO

6 447 IGEl WIE TR 0.0039|[aT e LT Eraer &,
T T ST

7 49 st T THeTT 0.091|[TTErT AT orierer
AT

e T 9T A= g

8 280 fsft LS IETacks 0.1965|[STAT FHILAT ST

9 281 EEL TfieaT 0.1284||gdaT SISTT R,
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10 284

0.2675

11 307

0.3639

ATAERT TS,
HIA AT ATAAT I
SATAET TS,
ERICEIREGIE S
ST, AT
TLATHE ST,

s o
STTSSIT, ATaATaT
AT ST,
FAT (e AT
ST, v (og
ST ST,
AT 4G ST
STTSSTT

12 322

0.016

SIERINEFRIE T

. —~
SESURSE AR
.E)\-

322/P1

13 328

0.0507

EEIIGERE I

14 331

0.0693

NIEEUERE

SHEE, qedT

ATET ST,
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EAEIREREIEE
BIESIRCIGLIEL
ATHAT TS,
T fRg AT
EIESIRCRIEL
ATEAT TSI

15 334 THTeT 0.0037|[TTore= ¥ TaTeT
ST, TTaTAfeg
TITHIT STSSAT

16 392 LCIED RS 0.0021|[TstTaT TfeaTstfEE
STESIT

17 587 =Y 0.0265|[TT=Y

18 700 = 1.0408|[fTT=<

e T ATH: Tt

19 108 [REAS 0.259|[TTa-HE ATzt

TG T ATH: ATET STt

20 10 Q‘j'q*’a( 0.1088 STHA T

21 108 M= 1.2682|[Tr=<

22 11 LS ]Eaa RS 0.1375||Fazare gerarg
TS, Edad
INECECIERIUELR
IEECRLECECIE
CINEIRRA S
INECECIERIKEL

23 269 qdlq;va( 0.0698|[Hufra aTesiT,
A ATAS,
EEICCECIE SR
TATAT AT,
HhTA ATASI, FTH
ATASIT

24 270 LS IED RS 0.0785|[@TeT AT

25 271 WIEEER 0.0583|[xTerer fage, ez
g, Free faga

26 274 LD IE T K 0.115|[THer e

27 275 EERS 0.3764|[TaHE ATz

28 300 THTeT 0.1227||ATIFAT
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TG IEATE TTHTTerT

29 301 EE LS ]Ea S 0.1237|[FTsTT FZar

30 303 refy RUIETS RS 0.0314/[&@TTst ATAST

31 305 st T TeT 0.0517|[Rree® Trasit

32 306 fsfr LS ]Ea S 0.093|[FEa T

33 307 fsft LSl Eoa S 0.3457| [T T
307/P1

34 300 fsft LS IR 0.3358|[HT=TE qITATE
qUIETsST
309/P1

35 309 EEil T 0.1166|[H =TS AT
TRTET
309/P2

36 310 foroft LSIEEaES 0.0616|[FaTeraTE FTSTUTATS
RELE]

37 311 fsft LS ]Ea kS 0.0637|[TTATH=EATE
ATSTOTATE HTd

38 312 st T TeT 0.0685|[HTHET
TTHSITATS FHTOM,
ST TTHSTHTS
FHTUIT, THAFHATL
BEEIEIEETI

39 313 BEL T 0.0327|(fR%sft Feers, werr

o
TeAN, Fladl oA,
THT ToAw, T

T, LS qod,
INIEGICE R

40 314 e T 0.0122|[R%fT Feers

41 317 fsft LSIET RS 0.0327|[Rerars FEstrars
qTsT

317

42 318 st LS ]Eaa RS 0.0651|[FFTSTTE JHSA=TE
TITET, ALAATS

EESIEIER IR

43 319 EEil LEIERE RS 0.1375|[ATHTATE ATASITATE
INGIRIMET IR 1Y
CIESICIERUGIRI

44 320 farofy LS ]Ea RS 0.2325|[THAATE Tas(19TE




THEGAZETTEOFINDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

IR

45

321

0.1536

qeoft ATashy

46

324

0.1891

CEREEIEEI

47

328

0.3737

RIESSERSA)

48

332

0.2408

FTaReeft ST

49

333

0.0532

TS STAT

50

34

0.1783

EEIRIET:IES
TGS

TTH T,

EIEE-C iy
TG ISHTS THIferaT

51

35

0.0238

EEIECICE R IEY
[ERSGRIE MG I EY
EERCIEACEE I
REICIEE KR I ES
[EREEIRIIGEL]
qLTATS
[ERGRIRIAEII]
qEIrATE T,
sifoha qLaraTs
[ERSEIRINCIESIEE]
ATASIITS
[ERSEIEINCEC LIS
ATASITATS
BRI EICED]
ATASITATS
[BRGRIEIACEICE]
AT TATS,
AT, FEATS
ATASI TS (HHITHT

52

396

0.1128

UERE: ACI i ko

53

424

0.3536

STSTTe TTATATE
NEIEAEIER]
AN T3TE,
ERIECIERELEERIES
R ERIERCIE

54

0.4559

qeoft ATashy
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e T ATH: HIET YASdST

55

107

0.0036

56

108

0.0685

57

110

0.0406

58

14

0.0057

59

15

0.0176

60

17

0.0183

61

40

0.0348

AT [T, ATET
S[oT, I AT,
T AqTAT, Giam

IR LIEGGIRIR

ERIECEIRIACECE
AT, H9TLAT ATAT,
GRLES MR ETRCS ¢

it 2, T 2y,

LT Y, AHIS

T
40/1

62

40

0.1195

AT [T, ATET
S[oT, =Y AT,
T ATT, GraT
FTAT, TRTTeI AT,

SSTere ATAT, A5

AT, FALa AT,
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AT =Y, YA 2,
AT 2, THer 2,

TqaT Y, AT

=7
40/2

63 408

0.22

=T

64 42

0.0032

AT FHAA
Sk

e 6T AT AL

65 103

0.0019

TTRITHTS ATATHTE

66 1032

0.0286

HHITATS FASTHTE
STTAT, WATSTATS
EESIGIESIRIER I

67 1033

0.0436

fTEATS FATATE
EIERIRARE
FTATATE I
TISIIATE JIX(AT,
ASTHATE, FTATHATS
I TASATE
GIKERIN

68 1036

0.0373

AT TF

69 1040

0.0405

SHLSTATE TSTHTS

70 1041

0.1103

EEREAIEIEY
Sifea, WalE

AAIEATS
ATASITATS

71 1044

0.1313

BERIERIFENREIES
EIEW

72 1079

0.5832

UERE CACI T kS

73 1085

0.0017

9T foraTaTe

74 1091

0.4303

UERE CACI T k-

75 1092

0.0633

RITATS ATATATE
AT, AT
ATIATHATS TTA AT,
TT9TATS TASTS
T AT,

TTREHTE ATATATS
T AT
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76 1093 TR EEES 1.1354/[TaHE

77 1120 TEFTE LEIE GRS 0.0599|[Ta#z arzae

78 212 TR ATTT 0.3037|[raHe areeds

79 81 st LEIERE RS 0.0016|[FLTATE FFAATE

80 89 st LEIERE RS 0.3862||HTTST9TE ZaamaTe

81 90 forsft LIEEaES 0.3483||F =TS Faamaw s

82 94 EEil LUIEEaES 0.4385|[farTer ATEAwTE

TS T AT AT

83 10 st LEIEE RS 0.0544][Ferasitars
TASTATS qTebT

84 105 fsfr LEIERE RS 0.4030|[TIETHATE FATATE

85 108 GEEaEal EEES 0.0039||=ft TrHrd=TErE T

86 12 st T XY RIRIERSIERELIH
TTAT, STAITATS
SECTSTHTS 1T,
REIECESIELIEEIES
ATAT, HEANTS
SIERERIEESIEI

87 2 Erearal ESAS 2 0221|[=ft FTET=ETET =T

88 23 TR EERS 0.3169|[TaHE ez

89 24 fsfr TH T 0.1278|[TE =TS
ATASITATS,

90 25 IGEl LU IETacks 0.0456|[TT®T THST
SETHTS.

91 26 st LUIETS RS 0.4328|[Frfaw sfarsrars
qTeBT, STAANTTE
STILTSTHTS dTT,
KCIEEISIEMERIE
BT, HGTATS
EIEREEIEIC

92 27 forsft THTHeT 0.0848|[TTETHATE
ATASITTS FTeferdT
27/P1

93 31 Lrearal Tl 0.1141|[Ta ¥z areeds

94 32 st LEIE GRS 1.2963||*ft T wETem
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95 443 sty LS 1Tk 0.0279|[FHATeT ZatardTs
AT, IS

TEAATE qT,
ATATET BTEAATS
T, TITHAT

B EIERHET

26 9 EEil THTeT 0.0002|[TTfEzwTE JrrsfraTs

97 93 IREL e 0.4038|[qHATSIaT ATSIATE,

THIET ATSIHTE,
IEEEERKIERCIES
HATHATS HTAAATS

TS T ATH: HTATAS

98 1583 LT EEES 0.0892|[TaHe aTea<is

99 1614 TLHRT ELES 0.1135|[TaHe
1614/P4

100 1614 EEaral ELES 1.1724]|[Ta7He ATETAT

101 636 fosfr LR IETa ks 0.0439|[FTAsTE a=wTs
TR, IUTaT
ATASITATS TETT,
G ATASTATE
GIRIGIME R
ATASITATS TETT,
fir s
T (T )
ELIERREEIRIF
TR

636/P2

102 657 EE THTReTT 0.0205|[F TR THITATE
NIEISRISEEIED!
FITOrFATS AT,
TS FITAFHATE
GIEIERINRUNERE))
AT FITTHATS
GIEIERIC )
FITAFATS AT TIAT
CUERBERLIER
EIRERIFGIEIERI

103 658 fsft LS ]Ea RS 0.0289|[FHIAT T
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104

767

AT EERS 0.4991

UERE EACIE ko

105

781

GEil LUIEEaES 0.0465

IECECIERIRIEIE
KOS
781/P2

106

782

Gl LS ]Ea S 0.2916

AT AT
STEST

107

783

EEaral EEAS 0.3921

=

108

799

EEL =Y 0.0096

HAHE ATE

109

800

IGEL WIEEER 0.0267

TSI T

110

815

GEil LSIEEaES 0.0154

HIEd ATBTATE Fd3,
JESEEICERIE
Fg, MATaT
HIETATE Ty,
YT HIgaTS
hbg, HiAUTaT
HIETATE Ty,
ATAATT HgTATS
DT, HEAT
HIETATE Ty,
foredTae HIgaa TS
R3S

Total 21.7578

[T.5. GI/LA-NH-151K/30/12/2023-24/3D1]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th June, 2026

S.0. 3402(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, 3729(E) Dated:13/08/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule

annexed to the said notification for construction of (Widening/Upgradation Four lane, two lane with PSS,Toll Plaza,

ROB, Truck and Bus Lay Bye, Junctions etc.) Maintenance, management and operation of NH 151K in the stretch of
land from Km. 93.35 to Km. 118.1 in the district of JAMNAGAR in the state of GUJARAT

05/09/2025 , “Nobat” dated 04/09/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the substance of the said notification has been published in “The Times of India” dated
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 151K in the
stretch of land from Km. 93.35 to Km. 118.1 in the district of JAMNAGAR in the state of GUJARAT

State: GUJARAT ||District: JAMNAGAR
SIl. No. (|Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 | 3 L 4 | 5 | 6 |
[Taluk: Kalavad |
|Village: Sanala |
|1 ||105 ||Private ||Agriculture || 0.0493||Bhupatsinh Maansinh |
2 106 Private Agriculture 0.0573|[Tejuben Virabhai
Rathod, Shamjibhai
Virabhai Rathod,
Ramilaben Virabhai
Rathod, Lakshmiben
Virabhai Rathod,
Pravinbhai Virabhai
Rathod
3 12 Private Agriculture 0.0547||Nitinbhai Damjibhai
Sorathiya
4 26 Government Gaucher 0.0266||Gauchar Sanala Gram
Panchayat
5 417 Private Agriculture 0.0072|[Rajeshbhai Trikambhai

Pansuriya, Manojbhai
Trikambhai Pansuriya

6 447 Private Agriculture 0.0039||Pansuriya Hitesh
Babu, Pansuriya Praful
Babu

7 49 Private Agriculture 0.091||Gadhethariya
Shantaben Nanji

Village: Machhalivad

8 280 Private Agriculture 0.1965||Temubha Keshubha
Jadeja

9 281 Private Agriculture 0.1284|[Dhrupatba Jeshubha
Gohil, Vikramsinh
Jeshubha Gohil,
Manharsinh Jeshubha

Gohil, Ramaba
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Jeshubha Gohil,
Temubha Jeshubha
Gohil, Bhaypalsinh
Jeshubha Gohil

10 284 Private Agriculture 0.2675||Urmilaba Dilubha
Jadeja, Mahendrasinh
Dilubha Jadeja,
Kanaksinh Dilubha
Jadeja, Prafulaba
Dilubha Jadeja,
Digvijaysinh Dilubha
Jadeja

11 307 Private Agriculture 0.3639||Savjubha Lalubha urfe
Lalsang Jadeja,
Kanaksinh Lalubha
urfe Lalsang Jadeja,
Motibha Lalubha urfe
Lalsang Jadeja,
Prabhatba Bharatsinh
Jadeja, Anubha
Bharatsinh Jadeja,
Jayendrasinh
Bharatsinh Jadeja,
Bhavanaba Temubha
Jadeja, Kripalsinh
Temubha Jadeja,
Shailendrasinh
Temubha Jadeja,
Bhagyarajsinh
Temubha Jadeja

12 322 Private Agriculture 0.016|[Jadeja Vikramsinh
Udesang, Upendrasinh
Vikramsinh Jadeja
322/P1

13 “328 ||Private ||Agriculture || 0.0507| |Pravinsinh Dilubha

14 331 Private Agriculture 0.0693|[Jadeja Dhanubha
Umedsang, Popatba
Narubha Jadeja,
Lagdhirsinh Narubha
Jadeja, Vanitaba
Narubha Jadeja,
Harisinh Narubha
Jadeja, Chetnaba
Narubha Jadeja

15 334 Private Agriculture 0.0037|[Rajendrasinh
Ratansang Jadeja,
Pratipalsinh Ratansang
Jadeja

16 392 Private Agriculture 0.0021||Pujaba Ravirajsinh
Jadeja

|1 7 ||587 ||Govemment ||Gaucher || 0.0265| |Gauchar |

|18 ||7OO ||G0vernment ||Gaucher || 1.0408||Gauchar |

[Village: Bodi |

19 108 Government River 0.259||Government
Wasteland

|Village: Nana Panchdevda |

|20 ||10 ||Private ||Agricu1ture || 0.1088||J aman Gopal |
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21

l|108

| |Government

| |Gaucher

1.2682||Gauchar |

22

11

Private

Agriculture

0.1375

Girdharbhai Hirabhai
Pagda, Vasantben
Girdharbhai Pagda,
Vijay Girdharbhai
Pagda, Rajesh
Girdharbhai Pagda

23

269

Private

Agriculture

0.0698

Maniben Valaji,
Mansukh Valaji,
Rasilaben
Valaji,Prabhaben
Valaji, Muktaben
Valaji , Trambak
Valaji

|l270

| |Private

| |Agriculture

0.0785

|Kh0da Natha |

271

Private

Agriculture

0.0583

Rakesh Vithal, Sarad
Vithal, Kajal Vithal

|[274

| |Private

| |Agriculture

0.115

|Ramesh Gordhan |

275

Government

Banjar

0.3764

Government
Wasteland

28

300

Private

Agriculture

0.1227

Bhaveshkumar
Ranchhodbhai
Ramoliya

129

301

| |Private

| |Agriculture

0.1237|[Damji Kadva

130

303

| |Private

| |Agriculture

0.03 14||devraj mavaji

31

|[305

| |Private

| |Agriculture

0.0517||Girdhar Ramiji

132

|[306

| |Private

| |Agriculture

0.093||Nanduben Raghav

33

307

Private

Agriculture

0.3457

Gopal Bhura
307/P1

34

309

Private

Agriculture

0.3358

Dhirubhai Bhurabhai
Pagda
309/P1

35

309

Private

Agriculture

0.1166

Dhirubhai Bhurabhai
Pagda
309/P2

36

310

Private

Agriculture

0.0616

Nawajbhai Sajanbhai
Mudrakh

37

311

Private

Agriculture

0.0637

Nurmamadbhai
Sajanbhai Mudrakh

38

312

Private

Agriculture

0.0685

Mansukhlal Ramjibhai
Kamani, Dhirajlal
Ramjibhai Kamani,
Rameshkumar
Ramjibhai Kamani

39

313

Private

Agriculture

0.0327

Hirji Vallabh, Mukta
Vallabh, Savita
Vallabh, Vasant
Vallabh, Gita Vallabh,
Narad Vallabh,
Shantaben Vallabh

40

314

| |Private

| |Agricu1ture

0.0122

Hirji Vallabh

41

317

Private

Agriculture

0.0327

Hiteshbhai Kurjibhai
Pagda
317
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42

318

Private

Agriculture

0.0651

Devrajbhai Premjibhai
Pragda, Bharatbhai
Premjibhai Pragda

43

319

Private

Agriculture

0.1375

Ashvinbhai Valjibhai
Ginoya, Kailashbhai
Valjibhai Ginoya

44

320

Private

Agriculture

0.2325

Rameshbhai Ravjibhai
Sangani

l45

321

| |Private

| |Agricu1ture

0.1536|[Narshi Mavji

l46

|[324

| |Private

| |Agriculture

0.1891|[Devraj Maviji

47

328

| |Private

| |Agriculture

l48

332

| |Private

| |Agricu1ture

0.2408|(Thakarashi Bhura

49

333

| |Private

| |Agriculture

|
|
0.3737||narad vallabh |
|
|

0.0532| |Chaturaben Jaman

50

34

Private

Agriculture

0.1783

Pravinkumar
Ranchhodbhai
Ramoliya,
Aniruddhkumar
Ranchhodbhai
ramoliya

51

35

Private

Agriculture

0.0238

Prabhaben Becharbhai
Viramgama, Naradbhai
Becharbhai
Viramgama,
Manishaben
Sureshbhai
Viramgama, Pritiben
Sureshbhai
Viramgama,Dishant
Sureshbhai
Viramgama, Ankit
Sureshbhai
Viramgama, Vanitaben
Laljibhai Viramgama,
Bharatbhai Laljibhai
Viramgama, Gulabben
Laljibhai Viramgama,
Pujaben Laljibhai
Viramgama, Sunilbhai
Laljibhai Viramgama

52

396

Government

Banjar

0.1128

Government
Wasteland

53

424

Private

Agriculture

0.3536

Jethalal Palabhai
Rathod,Deviben
Hasmukhbhai Rathod,
Pramodbhai
Hasmukhbhai Rathod,
Jayedrabhai

Hasmukhbhai Rathod

|54

l6

| |Private

| |Agriculture

0.4559||narashi mavaji

|Village: Mota Panchdevda

55

107

Private

Agriculture

0.0036

Gordhanbhai
Ukabhai,Sureshbhai
Gordhanbhai
Ajudiya,Arvindbhai
Gordhanbhai Ajudiya

56

l|108

| |Private

| |Agriculture

0.0685||Nanjibhai Punjabhai
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||Akbari

57

110

Private

Agriculture

0.0406

Nanjibhai Punjabhai
Akbari

58

14

Private

Agriculture

0.0057

Ajudia Manjulaben
Girdharbhai

59

15

Private

Agriculture

0.0176

Ajudia Vasantben
Harjibhai

60

17

Private

Agriculture

0.0183

Vrujlal Nanji Hirpara,
Ruda Nanji Hirapara,
Nandlal Madhabhai
Hirapara, Bavanjibhai
Madhabhai Hirapara
17/2

61

40

Private

Agriculture

0.0348

Savsi Jutha, Lakha
Jutha, Bechar Natha,
Gordhan Natha, Khoda
Natha, Gangaben
Natha, Ujiben Natha,
Nanduben Natha,
Kesharben Natha,
Mepa Tapu, Pravin
Tapu, Viraji Tapu,
Ramesh Tapu,
Ratanben Tapu,
Amrutben Tapu

40/1

62

40

Private

Agriculture

0.1195

Savsi Jutha, Lakha
Jutha, Bechar Natha,
Gordhan Natha, Khoda
Natha, Gangaben
Natha, Ujiben Natha,
Nanduben Natha,
Kesharben Natha,
Mepa Tapu, Pravin
Tapu, Viraji Tapu,
Ramesh Tapu,
Ratanben Tapu,
Amrutben Tapu

40/2

63

||l408

| |G0vernment

| |Gaucher

0.22

| |Gauchar

64

42

Private

Agriculture

0.0032

Ajudia Vasantben
Harjibhai

|Village: Chhatar

l65

|[103

| |Private

| |Agricu1ture

0.0019||Rakeshbhai Nathabhai |

66

1032

Private

Agriculture

0.0286

Mukeshbhai
Khimjibhai
Daangariya,
Manojbhai Khimjibhai
Daangariya

67

1033

Private

Agriculture

0.0436

Dhirubhai Keshabhai
Sorathiya, Hirabhai
Kaalabhai Urfe
Ravjibhai Sorathiya,
Jethabhai Kaalabhai
Urfe Ravjibhai
Sorathiya

68

1036

| |Private

| |Agricu1ture

0.0373

||Paancha Chaku




[T &v=3(ii)]

HILT =T TSI AT

17

69 |[1040 |[Private lAgriculture || 0.0405||Hemrajbhai Rudabhai |

70 1041 Private Agriculture 0.1103|(Ajay Haribhai Dodia,
Rathod Mansukhbhai
Bavnajibhai

71 1044 Private Agriculture 0.1313|[Navnitbhai Kantilal
Vadi

72 1079 Government Agriculture 0.5832||Government
Wasteland

73 |[1085 ||Private |lAgriculture || 0.0017||{Ashok Shivabhai

74 1091 Government Gaucher 0.4303||Government
Wasteland

75 1092 Private Agriculture 0.0633|[Mukeshbhai Nathabhai
Pansuriya, Ashwinbhai
Nathabhai Pansuriya,
Dineshbhai Damjibhai
Pansuriya,
Dipakkumar Nathabhai
Pansuriya

76 ||1093 ||Government ||Banjar || 1.1354 |Government

77 1120 Government Agriculture 0.0599||Government
Wasteland

78 212 Government Nala 0.3037||Government
Wasteland

79 81 Private Agriculture 0.0016||Karshanbhai
Trikambhai

|80 | |89 | |Private | |Agriculture | | 0.3 862| |Dhirajbhai Devdasbhai |

|8 1 | |90 | |Private | |Agriculture | | 0.3483 | |Dhirajbhai Devdasbhai |

|82 “94 ||Private ||Agriculture || 0.43 85||Shirish Naranbhai |

|Village: Arala |

83 10 Private Agriculture 0.0544||Keshavajibhai
Manajibhai Tala

|84 ”105 ||Private ||Agriculture || 0.4039 |G0barbhai Chanabhai |

85 108 Government Banjar 0.0039|[Shree Grampanchayat
Gauchar

86 12 Private Agriculture 0.0077|[Chothiben Jivrajbhai
Tala, Jayeshbhai
Jivrajbhai Tala,
Sudhaben Jivrajbhai
Tala, Maheshbhai
Jivrajbhai Tala

87 2 Government Banjar 2.0221|(Shree Grampanchayat
Gauchar

88 23 Government Banjar 0.3169||Government
Wasteland

&9 24 Private Agriculture 0.1278||Parsottambhai
Nanjibhai

90 25 Private Agriculture 0.0456||Tala Samjuben
Jerambhai

91 26 Private Agriculture 0.4328||Chothiben Jivrajbhai
Tala, Jayeshbhai
Jivrajbhai Tala,
Sudhaben Jivrajbhai
Tala, Maheshbhai
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[Jivrajbhai Tala

92

27

Private

Agriculture

0.0848

Parsottambhai
Nanjibhai Vaataliya
27/P1

93

31

Government

River

0.1141

Government
Wasteland

94

32

Private

Agriculture

1.2963

Shree Dhingeshwar
Mahadev

95

443

Private

Agriculture

0.0279

Memunaben
Habibbhai Adamani,
Moin Harunbhai
Mudrak, Alisa
Harunbhai Mudrak,
Sofiya Harunbhai
Mudrak

96

| |Private

| |Agriculture

0.0002

|Govindbhai Pragjibhai

97

93

Private

Agriculture

0.4038

Mumtajben
Saajanbhai,
Hamidaben
Saajanbhai, Jinnatben
Saajanbhai, Altafbhai
Saajanbhai

Village: Kalavad

98

1583

Government

Banjar

0.0892

Government
Wasteland

99

1614

Government

Baad

0.1135

Government
1614/P4

100

1614

Government

Baad

1.1724

Government
Wasteland

101

636

Private

Agriculture

0.0439

Nanjibhai Bachubhai
Sangani, Ushaben
Nanjibhai Sangani,
Khushbu Nanjibhai
Sangani, Dharmi
Nanjibhai Sangani,
Pushti Nanjibhai
Sangani (Guardian)
Ushaben Nanjibhai
Sangani

636/P2

102

657

Private

Agriculture

0.0205

Kaushik Rameshbhai
Savaliya, Alpaben
Kaushikbhai Savaliya,
Aarvi Kaushikbhai
Savaliya (Guardian)
Alpaben Kaushikbhai
Savaliya, Bhavya
Kaushikbhai Savaliya
(Guardian) Alpaben
Kaushikbhai Savaliya

103

|l658

| |Private

| |Agriculture

0.0289

|Samjuben Popat

104

767

Government

Banjar

0.4991

Government
Wasteland

105

781

Private

Agriculture

0.0465

Jitendrabhai Nathabhai
Faldu
781/P2
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106

782

Private Agriculture

0.2916

Anopsinh Gagubha
Jadeja

107

783

Government Banjar

0.3921

Government
Wasteland

[108

|[799

| |Private | |Agriculture | |

0.0096|[Mansukh Bachubhai |

1109

1800

| |Private | |Agriculture | |

0.0267||Nanji Bachu

110

815

Private Agriculture

0.0154

Mohan Valabhai
Faldu, Nanduben
Mohanbhai Faldu,
Gitaben Mohanbhai
Faldu, Rasila
Mohanbhai Faldu,
Manishaben
Mohanbhai Faldu,
Bhavnaben Mohanbhai
Faldu, Madhuben
Mohanbhai Faldu,
Shilpaben Mohanbhai
Faldu

Total”

21.7578||
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